EGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Friday, 01 March 2024 / 11 Phalgun 1945 (Saka)
11.00 AM

Special Mentmn (Rule-280) :
The following Members to raise matters under Rule-280 with permission uf the Chair :

1. Shri Jarnail Singh 6. Shri Shiv Charan Goel
2. Smt. Raj Kumari Dhillon 7. Shri Bhupinder Singh Joon
3. Shri Akhilesh Pati Tripathi 8. Shri Ramvir Singh Bidhust
4. Shri Parlad Singh Sawhney 9. Shri Som Dutt
5. Shri Naresh Yadav 10. Shri Jai Bhagwan
2. Presentation of the Economic Survey :
Smt. Atishi, Hon’ble Minister of Finance to present the Economic Survey of Delhi (2023-
2024) (Hindi & English Version).
3. Short Duration Discussion (Rule-55) :
Shri Akhilesh Pati Tripathi
Shri Jarnail Singh
Shri Rajendra Pal Gautam
to initiate discussion on ‘Demolition of Houses of poor across Delhi by Central
Agencies like DDA, ASI, L&DO and Railways’.
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